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7 Papers Laid

(Hindi and Enghish vemom% gub—
lished 5n-n'l_N ut;ﬁc;uon Igol ﬁ X .;le-tgt
~Tpt [1783,10n Del e
mg thepxsm February, 1977,
under sub-section ({} of section
133 of the Motor Vehicles Act,
1939 together withan explanatory
memorandum.

(2) A statement (Hindi and English
versions) showing reasons for
delay 1n laying the abuve Notifica-
tion,

{Placed 1n Library See N» LT-970/77]

NOTIFICATIONS UNDER ALL INDIA

Servicis AcT, 1951
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(2) o sorafas Aar (qat
7 gz gfralor) wmEEr awee
fafraw, 1977 o fiew 23 e,
1977 & Tommg ¥ wlagear

¥®Y Ao o o 940 ¥ wwfag
g E
{Placed n Library. See N» LT-971/77]

STATEMENT CORRBCTING ANSWER TO
UNSTARRED QUESTION NO 4874 DATED
26-7-1977 re ERECTION OF FFRTILIZER
PLANTS ON THE BASIS O COAL As A FEsp
STOCK AND PAPERS UNDER CoM-
PANIES ACT, BTC

‘THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N. BAHUGUNA) : I beg to
lay on the Table—

(1) A statement correcting the reply
ven on the 26th July, 1977 to
nstarred Question No 4874 by

Shri eb P. Shinde regard-

AUGUST 8, 177 &

-d
-

Papers Lawd 4

ing erection of Fertilizer Plants
onthe bass of coal as a Feed Stock.
Placed sn Library See N.LT-
9721771

(2) A copy esach of the following papers
) (Ig?gdx and English versions)
under sub-gection (1) of section
619A of the Companies Act, 1956 ~—

()(a) Review by the Government
on the workingof the Hindus-
tan Petroleum Corporation
Limited, Bombay, for the year
1976

(b) Annual Report of the Hindus-
tan Petroleum Corporation
Limited, Bombay, tor the year
1976 along with the Audited
A and the cc s
of the Comptroller and

Auditor General thercon

{Placed n Library. See N> LT-973/77]

(u)(a) Review by the Govern-
ment on the working ot the
Bridge and Roof mpany
(India) Limited, Calcutta, for
the yiar 1974 §

(b) Annual Report of the Bridge
and Roof Company (India)
Limited, Calcutta, for the
year 1974 salong with the
Audited Accounts and the
comments of the Comptroller
and Audrtor General thereon

(m)(a) Review by the Government
on the working of the Bridge
and Roof Company (India)
Limited, Calcutta, for the
period from 18t January, 197§
to 315t March, 1976

(b) Annual Report of the Bridge
and Roof Company (India)
Limited, Calcutta, for the
period from 1st January, 1975
to 31st March, 1976 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon,

(3) Two statements (Hindt end Eng-
hish versions) showing reasons for
delay in laying the papers men-
tx&x;vcd at items (2) (n) and (u1)
above.

[Placed wn Library. SeeN» LT-974/77)
PAPERS UNDER COMPANIES ACT AND A
STATEMENT AND NOTIFICATION UNDER
EssaNTIAL ODITIES ACT
‘THE MINISTER OF AGRICUL-
ATION _(SHRI
SURJIT SINGH BARNALA): 1 beg to
lay on the Table—



